
BEFORE TJiE  CENTRAb PD?aNISTRATIVE TRIBUNAL 
B€*IBAY BENCH, BOMBAY. 

Review Petition No.5/94 	- 
in 

original Application No.116/93. 

shri C.M. Peréira 
	 Applicant. 

Vs. 

union of India, through 
the Assistant Estate Manager, 

101, M.K. Road, 
BOMBAY - 400 020. 

The Administrative Off icer 
Research & Development organisation, 
Naval Chemical & Mett. Lab., 
GPO, Post Bag NO.10012, ,Bombay. 	 .. Respondents. 

Coram : non'ble Smt. Lakshmi swaminathan, Member (judl,) 

Tribunal's Order in Review 
Petition by CircUlation. 	 Date 

This Review Petition No.5/94 in 0.A.116/93 has 

been filed on 16.12.1993, in which the Respondents have 

prayed for stay of operation of judgment/order dated 

29.10. 1993 till this. Petition is disposed of and for review 

of the order. The respondents have urged that on the facts 

as brought out in the Review Petition, the order is wrong 

and further that the applicant should be directed to furnish 

to the court the details of his moveable and immoveable 

properties and other assets. 

2. 	The facts and law urged in the Review Petition 

could have been raised at the time when the applicant was 

heard in support of :the Original Application. As no error 

apparent on the face of the record has been pointed out, 

the Review Petition is disxniassd. 

•• 

C ëMT. LAKSI4tC 1A?CNAT111CT 
MEMBER (JuIDICIAL). 
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